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SAA 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

e ONE RUPEE 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 211/2024/EZ 

AC 

Rage o, 949!97 

In The Matter of: 

Dr Srikanta Samanta 

Versus 

Applicant 

The State of West Bengal & Ors. 

.Respondents 

ACTION TAKEN REPORT ON AFFIDAVIT ON BEHALF OF RESPONDENT 

NUMBER 05, PANCHAYET PRADHAN NABAGRAM GRAM PANCHAYET. 

2 

I, SOMA DAS, W/o Manoj Das, aged about 53 years, by faith-Hindu, by occupation 

service and presently holding the post of Panchayet Pradhan, at Nabagram Gram 

Panchayet having its office at 15A, Bankim Chatterjee Road, P.O- Nabagram, P.S 

Uttarpara, District: Hooghly. Pin: 712246, West Bengal do hereby solemnly affirm 
and declare as follows: 

1. That I am presently holding the post of Panchayet Pradhan, at Nabagram 

Gram Panchayet having its office at 15A, Bankim Chatterjee Road, P.O 

3 JAN 
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AACA 
Rogd. Aio. $40/97 
Govt. of IndBe 

CAL CUTTE 

3 

Nabagram, P.S- Uttarpara, District: Hooghly, Pin: 712246 and I have been 
duly authorized to swear and affirm this Action Taken Report. 

2. That the Panchayet Pradhan. at Nabagram Gram Panchayet has been 

impleaded as a respondent vide Order dated 16.12.2024 passed by the 

Hon'ble National Green Tribunal. Eastern Zone Bench, Kolkata on the basis 

of an Interlocutory Application being I. A. No. 126I2024/EZ moved by the 

applicant. 

3. In the said Order the Hon'ble Tribunal has been pleased to direct the 

Nabagram Gram Panchayet to file its Action Taken Report regarding the 

existing status on affidavit. 

4. That it is stated that the Nabagranm Gram panchayet is not dumping any waste 

on the area in question and the Gram panchayet has already entered into an 

Agreement with the Uttarpara Kotrung Municipality in which interalia it has 

been agreed that the Uttarpara Kotrung Municipality will collect all waste of 

the Gram Panchayet and dispose off the same in accordance with the Solid 

Waste Management Rules, and the laws within its area. 

A Photocopy of the Agreement entered into between Nabagram Gram 

Panchayet and Uttarpara Kotrung Municipality is annexed herewith and 
marked with the letter 'A'. 

3 
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HAT TACHA 

Regd. No. 940/97 
Gov, of ndle 

5. That the Nabgram Grem Panchavet has cleaned the entire place where it was 
alleged that dumping occurred and moreover the Gram Panchayet has also 
installed netting in the site in question to prevent any further dumping by any 
people. 

Coloured Photographs showing that the entire area where dumping has been 
alleged has been cleaned and netting has been done to prevent any further 
dumping are collectively annexed herewith and marked with the letter 'B'. 

6. That this respondent also states and submits that the Nabagram Gram 
Panchayet has also initiated public awareness including miking among the 
local people so that the waste is not dumped in the alleged site. 

Identifiedbù me 

4 

7. That the present status of the alleged dumping ground is cleaned and the 
Hon'ble Tribunal Order has been complied. 

Aávocate 

8. That it is most respectfully prayed that this Hon'ble Tribunal may kindly be 
pleased to accept the Action Taken Report and this respondent also 
undertakes to comply with any Order as may be passed by the Hon'ble 
Tribunal. 

13JAN 2025 

4 

Deponent 

Prodhan 
Nabagram Gram Panchayet 

CHCU/S297 (C) CAC 

Notarv 

Samir Bhttacharya 
Regd. No. 940SY 

City Civ# Court, Cok 
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6 

Identified by me 

coURT 

Advocate 

FEE 

ONE RUPEE 

VERIFICATION: 

I, the deponent within named, do hereby verify and declare that the statements made 

in the aforesaid paragraphs are true and correct to the best of my knowledge and 

information as available in the department of Power, Government of West Bengal 
and I believe that nothing material has been concealed there from. 

Verified at Kolkata on the KSDay of January, 2024. 

pHAT ACHA 

Deponent 

Prodhan 
Nabagram Gram Panchayet 
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MEMORANDUM OF UNDERSTANDING BETWEEN 

UTTARPARA KOTRUNG MUNICIPALITY 
AND 

NÄBAGRAM GRAM PANCHAYAT 

REGARDING IMPLEMENTATION OF 

SoLID LIQUID WASTE MANAGEMENT 
PROJECT 
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IRGIRIARnfS 

550 
INDIA 

fby fUR rt WEST BENGAL 

INDIANON JUDICIALT 

FIFTY 
RUPEES 

REGARDING 

Rs.50 

MEMORANDUM OF UNDERSTANDING BETWEEN UTTARPARA KOTRONG MUNICIPALITY 

AND NABAGRAM GRAM PANCHA YET 

PLACEWhpUo DATE. 

1.0 INTRODUCTION: 

LMPLEMENTATION OF SOUD LIQUID WASTE MANAGEMENT PROJECT 

AG 085835 

THIS MOU has been signed on this \5h Day of Jmy202Gbeween 
UTTARPARA KOTRONG MUNICIPALITY, DULY SIGNED0BY Shri/ Smt Dalip Yaday 
(Charman, UTTARPARA KOTRONG MUNICIPALITY) And by Shri / Smt SOMA DAS 
(Pradhan, NABAGRAM GRAM PANCHAYET) 

Solid Waste Management system involving house to house coBlect:on of wastes 
from each household in a segregated manner (bio- degradable and non-bio 
dearadable waste) of NABAGRAM GRAM PANCHAYET Iransport of collected 
waste to nearest Waste Treatrment Plant under UTTARPARA KOTRONG 
MUNICIPALITY for safe & sCientific disposal of total collected waste 

31



20 RESAONSIBLITY OF UTTARPARA KOTRONG MUNICIPALITY. 
A) TO porme the wasto culloctod roMy un hounobolda of NABAORAM GRAM 

PANCHAYET to bo rooted in wasto Trenirnent Plwnt of UTTARPARA KOTRONG MUNICIPALITY ond to bo inatly dieposed of in o safe ond eciontifiC 
manner 

8) To porme the utizoton of adegunto numbors of lour whool fuol oporolod oulo 
tpers tor secondary noble sogrogatod Wnato Colloclior ayslon of 
UTTARPARA KOTRONG MUNICIPALIdY for Secondory mobilo collection of 
wasto colected from housoholds of NABAGRAM GRAM PANCHAYET 

C) To permit the collection and transportation of Segrogatod Solid Woste Irorm 
prmary Wasto Colection to four wthool fuof oporotod outo lippers or sacondory 
mObile segregatod Solid Waste collection system, wich Is oxlrsclod Irom 

ousehoHds of NABAGRAM GRAM PANCHAY¾T. (o the waste Treatmont Plant 
UTTARPARA KOTRONG MUNICIP LITY by the mechanisms of the four wheo! 

fuel operated auto tippers waste colleclion system (Labour. Vehicle and other 
accessory machneries) of the UTTARPARA KOTRONG MUNICIPALITY. 

30 RESPONSIBILITY OF NABAGRAM GRAM PANCHAYET 

A) To colect the tural Sol1d waste generated in segregated mannar ( D0 
degradable and non- bio degradable waste) from each household of 
NABAGRAM GRAM PANCHAYET 

B) To Transport the coliected waste to the secondary mobile collection pont 
located at ditferent strateg1c location of NABAGRAM GRAM PANCHAYET In 

segregated manner by the mechan1sms of four wheel fuel operated tippers of 
UTTARPARA KOTRONG MUNICIPALITY 

C; Transport the day to day segregated soud waste from secondary collection point 
to UTTARPARA KOTRONG MUNICIPALITY solid waste management plant for 
sCientific disposal under solid waste management rules 2016 

40 USERFEES 

A) NABAGRAM GRAM PANCHAYET W! te treated as bulk waste generator as 
per the defintion o! SWM RULE 2016 and NABAGRAM GRAM PANCHAYET 
will pay Rs 1,00 000 00 ( One Lakh per Year to UTTARPARA KOTRONG 
MUNICIPALITY for collection, transportalion and sciêntic disposal of 
segregated sold wasle which is extracted from househcids of NABAGRAM 
GRAM PANCHAYET 

A) ,NABAGRAM GRAM PANCHAYE T generates and transport mIAed waste 

which is extracted from households of NABAGRAM GRAM PANCHAYET 
UTTARPARA KOTRONG MUNICIPALITY will mpose fine as per Solid Waste 
Management Rules 2016 

50 SETTLEMENT OF DISPUTES -

If any d1spute (s) or difference (s) anses out of or in relatron to this MOUt shall in the first instance to settled amicable between the parties at operating level. In case any d1spute Is not settled amicably, it shall be referred to the Hooghly Zilla 
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Place 

h% that reOad a n And bunting ot Ihe partes 

W retain vbt ad biding on both the parties frorm date of starting o SLAA Waste Managernent Proiect rony 01 01.2025 or a parod of 5 (FNe ) 
j* wth pOvOn to raview the toms and conditions every yoar in presernce o 

h the prte The vatdity penod may be extencted on mutually agreod pero 

Nheas both partes reserve the right to cancel this agreement alter serving one 
h or wrtten notice for termination to the other slde 

WITNESSESS 

t sategic o satn o Nataam an agtuyet n segregated maner by 
motte colection pont located at 

C TansNt by th ty klay seur#gated Sid Waste from secodaty colection A Ua kohung Aliipal Solkt Waste Marsgenernt Plant for Ecantific 

Where as the both parties are agreed to excute this indenture today upon agreed to 
the afresard ciause 

Sn Smt 

Sgned on This date, Month & Year by & between. 

TNE SSSE SS 

Sri Smt 

For UTTARPARA KOTRONG MUNICIPALITY. 

THE CHARM 
UTTARPARA KOTRONG McIPA�ITY 

Chjirman 

Einance oticer 
Utarpara-Kotung Municipality 

ana 

Ütparkotrung 
Municipality 

tarpara-kotung Municipality 

For NABAGRAM GRAM PANCHAYET. 

NABAGRAM GRAM PANCHAYAT 

THE PRADHAN 

NABAGRAM GRAM PANCHÀYET 

Alok la Upa Pradhan 1S|2c3 

1sforl« 
Prodhan 

Nabegrn Grm Panchyt 

behreen both the pasties. 
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Google 

| GPS Map Camera 

Hooghly, West Bengal, India 
P86V+25m, Konnagar, West Bengal 712235, India 
Lat 22.709705° Long 88.3442562° 
08/01/25 03:19 PM GMT +05:30 

Hooghly, West Bengal, India 

"GPS Map Camera 

P86V+25m, Konnagar, West Bengal 712235, India 
Lat 22.709684° Long 88.342564° 
08/01/25 03:19 PM GMT +05:30 
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Google 

Google 

"GPS Map Camera 

Nabagram Colony, West Bengal, India 
26e, College Rd, Nabagram, Konnagar, Nabagram 
Colony, West Bengal 712246, India 
Lat 22.709221° Long 88.342502° 

08/01/25 03:17 PM GMT +05:30 

Colony, West Bengal 712246, India 
Lat 22.709196° Long 88.342525° 

08/01/25 03:17 PM GMT +05:30 

"GPS Map Camera 

Nabagram Colony, West Bengal, India 
26e, College Rd, Nabagram, Konnagar, Nabagram 
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District: 

VAKALATNAMA 
In The Kigh CGKEA at Cakes 

Beß The Hon'ble Yatsnal Greon roritnn Reion 

6.A No. 

State 

211 

Constitutional1 Writ Civil 

Dy. Srikata S'amant 

-Versus 

Pos pon dent No- 05, 

of 

6nB, klkat 

Name of the Advocates 

Appellate Jurisdiction 

2 024/E2 
tsppettazt 

Petitioner 

ors! Respondeat 

Bpposite Party 
Vakalatnama on behalf of 
Known all men by these presents that by Vakalatnamd, I/We appoint the Advocates 
noted below or any one of them my/our lawful Advocate or Advocates for filing the 
memorandumn or appeal or petition/of entering appearance in the above matter for 
appearing, conducting and arguing the same for depositing or withdrawing any 
money in connection there with for moving the Court in any matter connected 
therewith, for preparing the paper book in the case and for putting in papers, 
petitions etc. On my/our behalf for filing, taking back any documents for 
withdrawing suits or appeals or petitions with permission to institute fresh suit etc. 
For signing and iling petitions of compromise in connection with the said matter and 
for taking copies of paper from the Record and I/We further say that any act done 
by my/our said Advocate or Advocates or by any one of them after accepting this 
Vakalatnama, shall be considered as my/our own true and lawful act. And I/We 

further hereby agree and undertake to pay the said Advocates his or their fees as 
settled and all others sums that may be necessary to carry out the requisition of the 
Court and otherwise to enable the said Advocates to conduct the case properly. 
Failing which the said Advocates after notice to me/us will be at liberty to withdraw 
from further conducting the case. 

Pra dhan, Nabagram Gram Panchayet. 

In witness where of I/we sign and execute this Vakalatnama on this the th day of Jantay2024 

Nabagram Gram 

SUDIP kumAR DUT?A. 
A DVoeA TE, 

£nrolment No ws3fn 
Email Td!-alRdule 
Phone! 

Pg 20 
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Ke eeiye d tie vo kaltnama 

from the Cxecutant ithin 
name d Satis'ed aceented 

Advoeate 
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ON 

OTAR 

CALO 

SAMiR 
Govt. o! indie 

Aogd. NO. 3 

CUTTA 

6 

BEFORE THE HON'BLE NATIONAL 
GREEN TRIBUNAL EASTERN ZONE 
BENCH, KOLKATA 

ORIGINAL 
211/2024/EZ 

APPLICATION NO. 

In The Matter of: 

Dr Srikanta Samanta 

... Applicant 

Versus 

The State of West Bengal & Ors. 

RESPONDENT 

..Respondents 

ACTION TAKEN REPORT ON 

AFFIDAVIT ON BEHALF OF 

NUMBER 

PANCHAYET PRADHAN NABAGRAM 

GRAM PANCHAYET. 

Filed by 

SUDIP KUMAR DUTTA 
Advocate 

05, 

For Respondent Number 05 
Email: adv.skdutta@gmail.com 
(M): 9874782072 
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